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PAPERS LAID ON THE TABLE 

ANNUAL REPORTS ETC. OF WOOL AND 
WooLEN ExPoRT PROMOTION CouNCIL, 
COFFEE BoARD AND RuBBER BoARD, 

1978-79 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMER'CE (SHRl 
KHUSHEED ALAM KHAN) : On be-
half of Shri Pranab Mukherjee, I 
beg to lay on the Table:-

( 1) (i) A copy of the Anual Report 
(Hindi and Engbsh versions) of the 
Wool and Woollen Export Promo-
tion Council, New Delhi, for the year 
1978-79 along with Accounts. 

(ii) A statetnent (Hindi and Eng-
lish versions) showing reasons for 
delay in laying the docun1ent 
mentioned at (i) above. [Ptaced in 
Library. See No. LT-1337 /80.] 

(2) A copy of the Annual Report 
(Hindi and English versions) of the 
Coffee Board, Bangalore, for the year 
1978-79. fPlaced in Library. See No. 
LT-1338/80.] 
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(3) (i) A copy ot the Annual Re-
port (Hindi and En~liah versions) gf 
the working of the Rubber Board, 
Kottayam, fOI' the year 197&.79. 

(ii) A copy of the Review (Hindi 
and English versions) by the Govern-
ment on the wurking of the Rubber 
Board, Kottayam, for the year 1978-
79 [Placed in Library. See No. LT-
1S39/80] 

NOTIFICATIONS UNDER COAL MINES 
PROVIDENT FuND AND M.tscELLANEOUS 

PROVISIONS AcT 

THE ~ISTER OF STATE IN THE 
MINISTRY OF 'ENERGY (SHRI VIK-
RAM MAHAJAN): On behalf of 
Shri A. B. A. Ghani Khan Chau-
dhuri, I beg to lay on the Table 
a copy each of the followinz Notifica-
tions (Hindi and English versioD:I) 
under section 7 A of the Coal Mines 
Provident Fund and Miscellaneous 
Provisions Act, 1948:-

(I) The Coal Mines Family Pen-
sion (Amemdmel!lt) Schemt!, .1-980, 
publi~hed in Notiiicati{'n No. G.S.R. 
758 in Gazette of India dated the 
19th July. 1180. 

(2.) The C&al Mi,nes Provident 
Fuua (Second AmeDdment) Scheme, 
1980, publis&ed in Notification No. 
G.S.R. 907 in Gazette of India dated 
1he 6th Sepflember, 1980. 

(3) The Alldhra Pradesh Coal 
Mines Prcwide11t Fund (Amendment) 
Sch~ae. 1988, published in Notidlca-
tion No. G.S.R'. 908 in Gazette of 
lntDa dated! tbe 6th September, 
19fJO. 

M) The Rajasthan Coal Mines Pro-
videwt Ptlftd (Amettc:imtmtl Scheme 
1980, published in Notification N~. 
G.S.R:. Mit in Ga211tte ot. Indta dated 
1.be: 6ta Septe•L 16, 1180 

tl) ... c .. l Mines ~ent 
Fund (Third Amendmml) Sc!IMrne, 
1980, published in Notification No. 
G.S.R. 991 in Gazette of India dated 
the 27th September, 1980. 

(&) Tbe Andhra Pradesh Coal 
Kines Provident Fund (Secaud 
Amendment) Scheme, 1980, publish-
ed in N otiftcation No. G .S.R. 9t2 In 
Gazette of India d8ted the 27th. Sep-
tember, 1980. 

( '7) The Rajasthan Coal Mines 
Provident Fund (Second Amend-
ment) Scheme, 1980, publish~ in 
NotiftcatitGn No. G.S.R. 993 tn 
Gazette of India dated the 271.h Sep-
tember, 1980. [Placed in Lib-rary. 
See No. LT-1340/80.] 

NOTIFICATION UNDER TOBACCO :S0.U. 
AcT 

SH1ti KHURSHEED ALAM KHAN: 
I beg to lay on tbe Table a copy of tbe 
Tobacco Board (Second Amendment) 
Rwles, 1980 (Hindi and EnglisJa ver-
sians) published in Notification No. 
G.S.R. 902 in Gazette of India dated 
the 6th September, 1980 under sub-
section (3) of section 32 of the Tobae-
co Board Act, 1975. [Placed in Ubra1'1/. 
See No. LT-1341/80.] 
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